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flttrie to them at present, thus mak
ing the total to Rs. 88 p.m.

(b) The rates of pension of all 
other categories of personnel, revised 
as a result of the recommendations of 
the Third Pay Commission, were made 
effective from 1-1-1973 i.e, these are 
not applicable to those who became 
non-effective prior to 1-1-1973. Si
milarly, in the case of reservists, the 
revised rate of pension has been made 
effective from 1-1-1973.

However, the actual difference bet
ween the pensionary emoluments of 
reservists who were transferred to 
pension establishment prior to 1-1- 
1973 and of those who were sent on 
pension on 1-1-1973 or thereafter ran
ges from Rs. 5 to Rs. 10 per month.

Ncm-departmental Technical Assis
tants in JM3 Jk.

9932. SHRI UGRASEN:
SHRI RAM KANWAR 

BERWA:
SHRI H. S. MAHALE;

Will the Minister of DEFENCE be 
pleased to state:

(a) number of non-departmental 
Technical Assistants working on stop 
gap basis in Joint Cipher Bureau 
wh0 are not covered in JCB cadre— 
since when they are working there;

(b) whether it is a fact that in 
•Tder to absorb and regularise
in JCB permanently, they were allowed 
to appear in the written Test conduc
ted by UPSC by giving them relaxa
tion in educational qualification etc.;

(c) whether it is a fact that in- 
spite of their having failed in the 
UPSC written examination, they are 
going to be absorbed in JCB at the 
cost of the departmental counter parts 
against all rules & regulations; if so, 
the reasons for such gross irregulari
ties being practised in JCB at 
higher level;

(d) whether some of departmental 
Technical Assistants, have represent

ed to him against this attitude of the 
authorities; and

(e) if so, the action trfken or being 
taken on their requests & when they 
will be regularised in their cadre?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) 12 em
ployees who were earlier working in 
the Armed Forces Headquarters and 
Inter Service Organisations were se
lected to work as Technical Assistants, 
on ad hoc basis, in JCB in 1968 and 
since then they have been working in 
the Organisation. 11 of these officials 
have been appointed on a regular 
basis with effect from 22-4-1978, in 
consultation with the UPSC. The 
case of the remaining one official is 
also being considered in consultation 
with the UPSC.

(b) These officials applied to the 
UPSC for being considered for regu
lar appointment as Technical Assist
ants, along with the other outside 
candidates, against the vacancies fall
ing to the direct recruitment quota. 
They were allowed by UPSC to ap
pear in the written test even though 
they did not fulfil the requirements 
of educational qualification, by relaxa
tion of the requirements' of education 
nal qualification.

(c) No, Sir, but they were not se
lected because they did not qualify in 
the written test. However^ consider
ing the fact that they had put in 
about 10 years of service they were 
regularised in the posts of Technical 
Assistants against the Direct Recruit
ment quota in consultation with Union 
Public Service Commission. The case 
of remaining one employee for regu
larising his service is under conside
ration. This measure will not affect 
the officials who are to be promoted 
as Technical Assistants from within 
the organisation against departmental 
quota.

(d) and (e). Of the officials who 
have been appointed as Technical Ate- 
sisMtxte on ad hoc basis against tto  
departmental qoota and have bMU
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working in the pcrsts for the last about 
years, one has sent representations 

to the concerned authorities request
ing for their regulansation in those 
posts The representation is being 
examined.
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